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Heard Mr. Deepaic Misra for the applicant and Mr.TDalej, 

for the Respondent. Mr. A,B.Misra,iearned Senior Standing 

Counsel submits that he has been instructed by the Department 

thathe applicant has already been granted the relief tha 

he has prayed for in the Original Application. Mr.Deepak 

Misra,accepts this 	position. Accordingly, the case i 

disposed of as having beCOme infrutuous. 

Vice-Chairman 

Imber(udjcja1) 


